
': THE HIGH COIIRT OF MANIPUR
'..

AT IMPHAT

N9TIFI,CA.LIgX
Dated, the 30tl'November , ZiiA.
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learned counsel, arhd,concerned

16. The Court Masters, l.rligh Ceurt of Manl
17, Guard File/Order Borlk,
18, Nolice Board. , '

19, Concerned file. ,

,1,

;t f i 
t --r'-' vur, ryPrrLulr\'lr r rl ruul

served to the concflned pp before or aj the time of filing the same, only t,\
applications wlrere'sr,rch,notice ,ru ,trr.Ciiwill be a,:cepted and listed for Motion,. .',:

1, The Advocate GenerLt, Cov.t. of Manipur,
2, The Govt, Advotatd:s, Govt.'ol.Manipur,
3, The Registrar,.Administr.ation & vigilance, High court of Manipur,

L Ii! IiEilSEli: il;i^:'#*gX'unuuo'iution' 
r'ri''ip"' 

r",,, k;inct inrbrn,uti,,,, uuct'i

6, All the Jt, Regi,strars, Higlr :qqurt of Manipur tr the teurned memher.t

7. All the Deputy Registrars, Hign Court of ManipLrr,
B' The Principal Secr€tary lo Hon'ble The Chief jriil.., High court of Manipur.9' All the Assistant Registrars/t.R.o./sr, Grade stenographer, High Court of Manip10,The p,S. to Hon,ble Mr;iustice Lanusungkum Jamir,

11,The P,S. to Hon'ble Mr,,Justice Kh, Nobin Sinoh.
12,The P.S, to Registrar General,;fiigh Court ,f fiuniprr.

. 13,The l&to Registr:ar (Juclicia$,;High Court of Manipur
UJ-T]€Ststem Analyst, High cqrit of Manipur for uploading the same to the offici;
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.: . As. directerd,

parties that copies of

I

Copy to :

15,All the Superinten.dcnts, High Court of Manipur.
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is hereby informed to all I

the Application shouldBail

Ar<,1,,1w,
( R.K. MEMCHA'OkVr;

REGTSTMR (JUDL.)

r'a1"fa'r
( R.K. MEMCHA DEVr )

REGTSTRAR (JUDL.)
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